3154

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 693/2023

IN THE MATTER OF:
NEWS ITEM TITLED “POLLUTION CONTROL BOARDS ARE THE WEAK

LINKS” APPEARING IN DECCAN HERALD DATED 24.10.2023

INDEX

S. NO. PARTICULARS PAGE NO.

1. AFFIDAVIT ON BEHALF OF STATE OF UTTAR
PRADESH IN COMPLIANCE TO THE ORDER
DATED 11.09.2024 PASSED BY THE HON’BLE
NATIONAL GREEN TRIBUNAL, PRINCIPAL
BENCH, NEW DELHI

2. A COPY OF CORRESPONDENCE SUMMARY BY
UPPCB WITH UPSSSC IS ANNEXED HEREIN
AND MARKED AS ANNEXURE- 1

3. A COPY OF INFORMATION REGARDING
INFRASTRUCTURE OF THE LAORATORIES
SENT TO CPCB IS ANNEXED HEREIN AND
MARKED AS ANNEXURE- 2

4. A COPY OF INFORMATION OF BUDGET IS
ANNEXED HEREWITH AND MARKED AS
ANNEXURE- 3

T ROUG;COUNSEL .
\ /

BHAN L SINGH JADON
STANDING COUNSEL FOR THE STATE OF U.P.
EMAIL- bhanwar(9jadon@gmail.com

DATE: 24.01.2025
PLACE: NOIDA



] 3155

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
"PRINCIPAL BENCH, NEW DELHI

T Original Application No. 693 of 2023

IN THE MATTER OF:

NEWS ITEM TITELED “POLLUTION CONTROL BOARDS ARE
THE WEAR LINKS” APPEARING IN DECCAN HERALD
DATED 24.10.2023

AFFIDAVIT ON BEHALF OF STATE OF UTTAR PRADESH IN
COMPLIANCE TO THE ORDER DATED 11.09.2024 PASSED BY
THE _HON’BLE NATONAL GREEN TRIBUNAL, PRINCIPAL
BENCH, NEW DELHI

I, Ravi Shankar Mishra, aged about 56 years S/o Shri Late Basdeo
Mishra, presently posted as Joint Secretary, Department of Environment,

Forest and Climate Change, State of Uttar Pradesh, do hereby solemnly

the facts and circumstances of the case and as such I am competent
to swear this affidavit.

2 That, this Hon’ble National Green Tribunal, (hereinafter Hon'ble

Tribunal) vide its order dated 11.09.2024 in the present matter has

observed as under:

“S. Though from that order it appears that the direction of
Hon’ble the Supreme Court is to all the States to fill up the
vacancies of PCBs/PCCs by 30.04.2025 but since Counsel for
GNCTD has submitted that the said direction applies to the States
falling within NCR, therefore, we hereby direct that the State/UT
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not covered by the order of the Hon’ble Supreme Court dated
27.08.2024 will also fill up the posts lying vacant in the
SPCBs/PCCs latest by 30.04.2025. All the possible efforts will
also be made within this period to provide adequate infrastructure
in the laboratories of the PCBs/PCCs and to make them fully
functional.
6. We also take note of the fact that in some of the States/UTs the
adequate number of laboratories do not exist, therefore,
expeditious steps will be taken to cure it.
7. Let the progress report indicating the compliance of this order
be filed by all the States/UTs by way of an affidavit by providing
an advance copy to the Counsel for the CPCB at least one week
before the next date of hearing.”

3. That before proceeding further, it is appropriate to mention here

that a status report was filed on 01.04.2024 on behalf of the State
of Uttar Pradesh before this Hon’ble Tribunal, wherein the details
of the total sanctioned posts including vacancy in Uttar Pradesh
Pollution Control Board (UPPCB).
4. That further vide its order dated 11.09.2024 this Hon'ble Tribunal
has direct the State/UT not covered by the order of the Hon’ble
_ Supr::me Court dated 27.08.2024 to fill up the posts lying vacant in
//7;: Q,, - the SPCBs/PCCs latest by 30.04.2025. Furthermore, this Hon'ble
7 N/

N\
I/ oomati® \ Tribunal has also directs the PCBs/PCCS to made all possible

\|
{ N \_‘\\|:'M"

L\ S Witbin this period to provide adequate infrastructure in the
W\R \ES : :

N (\S"’ Vlaboratories of the PCBs/PCCs and to make them fully functional.

=5~ That an information regarding to the number of sanctioned and

vacant post along with the reason for not filling up the vacant posts
and the details of correspondence with Uttar Pradesh Subordinate
Service Selection Commission (UPSSSC) to fill up the said vacant
posts on a tabulated format is annexed herewith as Annexure No.-

1.

6. That it is pertinent to mention here that vide its letter dated
24.08.2024 and 30.10.2024 the UPSSSC has given its

recommendation regarding 42 posts of Junior Engineer against 43
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vacant posts. In pursuance to the above recommendation the
UPPCB has issued an office order dated 10.09.2024 and
12.11.2024 regarding appointment of Junior Engineers against 42
posts.

It is also worthwhile to mention here that against the 42
vacant posts of Junior Engineer till date 27 vacant posts has been
filled and they have taken charge on the said posts.

7. That in pursuance to the letter no.-PCP/NGT/693 of 2023/2023-24
dated 23.04.2024 Sent by the CPCB an information regarding the
infrastructure of the laboratories under Water (Prevention and
Control of Pollution) Act, 1974, Air (Prevention and Control of
Pollution) Act, 1981 and Environment (Protection) Act, 1986 is

being annexed herewith as Annexure No.-2 on the tabulated

format.

8. That an information of budget available with the UPPCB and its
sources and expenditure for the financial years i.e. 2022-2023 and
2023-2024 (in Lakhs) in tabulated format is annexed herewith as

Annexure No.-3.

k.

Deponent

VERIFICATION

-

Swom and Verfied

i Verified at A e lowad oh this the M/day of January, 2025 that

Alie contents of above affidavit are true and correct to my knowledge based
\\j\;’on records and information received and believed to be true, no part of it

U is false and nothing material has been concealed therefrom.

NQORJAHAN /)12/3\

Advocate - hlotary

i Gaurt, Lucknow ‘ Deponent
Siratinn ND *
Raghration o, cal e onenUEXeﬂ!w,

{know & 1cenﬁh{ the @
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